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CIVILAPPEALNO.3340
2007 @
PETITIONFORSPECIALLEAVETOAPPEAL®NO.12907/2005

M/s Gujar at Pradesh PanchayatP arishad & Ors. . Appellant(s)
Versus
State of Gujarat & Ors. .. Respondent(s)

DATE:30/07/2007 This matter was called
on for pronouncement of judgment today.

For Appellant(s) Mr. Huzefa Ahmadi, Adv.
Mr. E.C. Agrawal a, Adv.

For Respondent(s) Mr. H. W ahi, Adv.

Hon’ble Mr. Justice C.K. Thak ke r pronounced the judgment of
the Bench comprising self and Hon'ble Mr. Justice P. K.
Balasubramanyan.

Leave granted. The appeal is dismissed with no order as to
costs.
[ Usha Bha rdw aj ] [ Vinod Kulvi ]
Court Master Court Master

[ Signed reportable judgment is placed on the file ]



